NORTH DISTRICT, MANGAN
PHONE: 03592 234856/03592 234234(FAX)
Visit us: www.northsikkim,mic.in., E-muil: de-northsikkim@ sikkim,gov.in

Ref. no: 343/ DC (N) 12019-20 Dated: 19032020

ADVISORY

All the public in general of the District are hereby advised to comply with the following
directives in order to avoid getting infected from the Novel Corona virus, and subsequently, if
infected, containing the virus.

i. Social Distancing is a very important and established measure to combat the spread of the
virus within the community and therefore important for people fo isolate themselves to
their houses during this critical period. Therefore, the public may confine themselves to
their homes and not venture out in public places for a month long period unless extremely
unavoidable,

ii.  Personal Hygicne by way of washing hands regularly may be practiced at all times.

iii.  In casc of any symptoms of fever and respiratory distress, the helpline number mentioned
below may be contacted for necessary guidance and aid.

Helpline No.: 104

v, Any doubtful cases of infection from the virus in your locality may be immediately
reported to the above Helpline number for necessary remedial action,

V. Anyone having any cold/fever/cough/sore throot will not venture out but stay indoors and
isolate oneself till the illness is cured in order to avoid spreading infection to others.

vi.  Any family/organization who have members coming from outside Sikkim, especially from
the Corona virus infected places should place themselves voluntarily under home
quarantine for at least 14 days in order to avoid spreading the virus. The concemed
family/organization should ensure that this important and simple protocol is adhered 1o as
responsible citizens.
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1. Senior Superintendent of Police, North, for issuing necessary directions to the Police
Stations/CPs/Out Posts to ensure compliance,
All SDMs. to ensure compliance of the directives by the public in their respective
jurisdiction.
3. Additional District Collector (Development). Mangan/Chungthang und all BDOs to
ensure that the advisory is disseminated to their respective Zilla and Gram
Panchayat members for further dissemination by them to the general public in their

area.
4. Heads, all Private, Public Sector Undertakings, for necessary compliance

o




